61 TEM NO. 23 COURT NO. 10 SECTI ON XVI

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
I A 2/2011 in CIVIL APPEAL NO. 6077 OF 2010
ZONAL MANAGER, CENTRAL BANK OF | NDI A Appel | ant (s)
VERSUS
M S. DEVI |SPAT LTD & ORS. Respondent ( s)

(Wth appln(s) for directions)

Date: 21/01/2011 This Application was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE P. SATHASI VAM
HON BLE DR JUSTI CE B.S. CHAUHAN
For Appellant(s) M . Dinesh Mathur, Adv.

M. Ni shant Menon, Adv.
Ms. Priyanka Bharti, Adv.
M S. Dua Associ at es, Adv.

C. A. Sundaram Sr. Adv.
Parijat Sinha, Adv.

K. V. Vi shwanat han, Adv.
Reshmi Rea Si nha, Adv.
Rohi ni Musa, Adv.

Abhi nav CGupt a, Adv.

Vi kram Gangul y, Adv.

For Applicants/
Respondent ( s)

SSFEFSSS

UPON hearing counsel the Court nade the foll ow ng
ORDER
I ssue notice on Interlocutory Application No.2
returnable in tw weeks.
M. N shant Menon, Advocate accepts notice on
behal f of the Central Bank of India.

[ Madhu Bal a] [ Savita Sai nani ]
Sr.P. A Court Master



